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(A) COMMERCIAL APPELLATE DIVISION

CATEGORIES OF CASES

REGULAR FIRST APPEALS(OS)(COMM) 58 1 1 58 120 4

FIRST APPEALS FROM ORDERS(OS)(COMM) 490 14 42 462 299 6

EXECUTION FIRST APPEALS(OS)(COMM) 21 0 0 21

EFA (COMM) 14 2 1 15 1 1

RFA (COMM) 732 51 17 766 221 3

FAO (COMM) 236 25 16 245 136 3

(B) COMMERCIAL DIVISION

CATEGORIES OF CASES

CIVIL SUITS (COMM) 3657 88 103 3642 1001 21

ORIGINAL MISC. PET. (I) (COMM) 280 40 51 269 181 5

ORIGINAL MISC. PET. (T) (COMM) 57 3 9 51 69 4

ORIGINAL MISC. PET. (J) (COMM) 0 0 0 0

ORIGINAL MISC. PET. (E) (COMM) 9 5 2 12 7 1

ORIGINAL MISC. PET. (COMM) 2314 44 25 2333 960 17

ORIGINAL MISC. PET. (ENF.) (COMM) 896 27 17 906 645 11

ORIGINAL MISC. PET. (EFA) (COMM) 44 1 2 43 158 4

ARBITRATION APPEAL (COMM) 62 5 2 65 28 2

ORIGINAL MISC. PETITIONS (MISC.) (COMM) 65 82 101 46 20 1

COUNTER CLAIMS (COMM) 174 6 4 176 4487

CIVIL SUITS (COMM) (INFRA) 1 0 0 1

CIVIL ORIGINAL (COMM-IPD-TM) 931 42 37 936 587 10

CIVIL ORIGINAL (COMM-IPD-CR) 140 3 2 141 945 17

CIVIL APPEAL (COMM-IPD-GI) 0 0 0 0

CIVIL APPEAL (COMM-IPD-PAT) 214 4 8 210 733 10

CIVIL APPEAL (COMM-IPD-PV) 0 0 0 0

CIVIL APPEAL (COMM-IPD-TM) 128 2 9 121 596 8

CIVIL APPEAL (COMM-IPD-CR) 9 0 0 9

CIVIL ORIGINAL (COMM-IPD-PAT) 43 2 0 45

HIGH COURT OF DELHI: NEW DELHI

Note 1 - Column No.6 represents the average of the total number of days between the day immediately after the registration of 

the case and the date of its disposal

Note 2 - Column No. 7 represents the average of actual number of days on which the case was heard from the date of its first 

hearing till the date of pronouncement of order / judgment

INSTITUTION, DISPOSAL, PENDENCY AND CASE CLEARANCE RATE OF COMMERCIAL CASES DURING 

THE MONTH OF FEBRUARY, 2025

Note 3 - All the Hon'ble Judges hearing commercial cases have cases of other jurisdictions as well on their Roster.
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CASE CLEARANCE RATE OF COMMERCIAL CASES FOR THE MONTH OF FEBRUARY, 2025

CASE CLEARANCE 

RATE (CCR)

82.80%

105.08%

TOTAL NUMBER OF 

CASES INSTITUTED

93

354

TOTAL NUMBER OF 

CASES DISPOSED OF

77

372


